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to SOviet Unron under the Indo-Soviet 
trade agreement; 

(b) if so, the total value of drugs to 
be exported under the agreement; 

(c) whether any consignment of 
drugs has already been ~ e  to 
Soviet Union; and 

(d) if so, the broad outlines there-
of? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Yes Sir. 

(h) The total value of medicines and 
pharmaceuticals anticipated to be ex-
ported to the Soviet Union under the 
current Indo-Soviet Trade Agreement 
for 1971-75 is about Rs. 4·5 crores. 
Actual exports wlll, however, depend 
upon the orders placed by Soviet 
buyers, Indian capacity to supply, ex-
port regulations, prices etc. 

(c) and (d). The t(.tal value of 
exports of quintne derivatives, alk-
aloids and salts and aIrtibiDtics medi-
c:aments etc. to the U.S.S.R during 
1970-71 and 1971-72 amount to appro-
ximately Rs. 114 lakhs. 

OIlers of International Commerda. 
CredIt 

3692. SHRI B. V. ~  Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether offers of international 
.commerc:ial credit haVe heen made to 
this c:ountry'; 

(b) if so, from which sources; 

(e) what is the ·total size of the 
offers as on this date; and 

(ti) what i8 the reaction of Govern-
ment to the of!erl? 

. THE MINISTER OF PlNANCE 
(SHRI YESHWANTRAO CHAVAN): 
ell) to (e). Ofters of commercial ered!t 

of varying amounts have ~  indi-
cated by some sources which include 
finanCial institutions and 5IJppliers in 
United States" France, Italy, Austria 
and Belgium. 

(d) In view of the hard terms on 
which these commercial credits are 
available and their impact, On debt 
service payments, the Government 
would, as a matter of policy, like to 
keep borrowing on such terms to the 
minimum and adopt a restrictive and 
selective approach In caseE where it is 
considered appropriate to utilise them. 

Borrowing aDt1 lendinl( rates of 
NationalIsed Banks 

3693. SHRI B, V. NArK: Will thE!' 
Minister of FINANCE be pleased to 
state: 

(a) whether unifol'mity  in the bor-
rowing and lehding rates of nationa-
lised banks' has been achieved; and 

(b) if not. by what time' this will be 
achieved? 

THE MINISTER OF F.JNANCE: 
(SHRI YESHW ANTRAO CRA VAN) : 
(a) and (b). It is presumeq' that by 
borrowing rate the Hon'ble Member 
refers to the rate of InterE'st pllid by 
the natiollaJised banks on "the deposits 
accepted by them. There is uniformity 
In the rates of interest paid' by the 
nationalised banks fbI' the varioull' 
types of deposits as these rates are 
governed by' a directive issued by the 
Reserve Bank of India. As regards 
lendlng rates, ,these vory 8ceordm. to 
the type of borrower, security offered 
and the na.ture Of charge. While it il 
not practicable to prescribe' uniform 
lending rates for all nati ona Used 
banks, a detailed study of the !Dterest 
rate structure of the banking vstem 
has been undertaken by the Reserve 
Bank with a view to evolVIng guide-
lines for preventing unhealthy ~ 

titian among the banks :fbr IIttP 
acc:otftita. 
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I'oreIp. Exc\IIaqe EarDlDp of ~e  

&lid EtaipmeD.t CorPoraUa of billa 
Ltd. 

3694. SHRoI RANABAHADUR 
SINGH: Will the Minister of COM-
MERCE be pleased to state: 

(a) the amount of foreign exchanae 
earned ~  the Projects and Equipment 
Corporation of India Ltd. since the 
inception, year-wise; 

(b) the names of the countries which 
have placed orders on the cOTPoration 
during the current year; and 

(c) the number and value of Rail-
1III8Y wagons supplie1i to the various 
countries so far? • 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) The amount of 

Country 

Hungary 

S. Korea 

S. Korea. 

Ceylon 

Sudan 

Burma 

Poland 

Bast African Railways covering UJIIIIda. 
Kenya & TIIIIZ8IIia 

Hungary 

Iran 

TOTAL 

In addition dUI'inC 1m-73, .162 
~b e  In semi-laMlck-

ed-dOWtt have been shipped to PoIAad 
aDd 51 w8IOIJ8 to YUloslavia for III-
IIDlbly aDd delivery in Paland aIld 

foreign exchanle earn8d by the pzo-
jects and Equipment Corporation of 
India Ltd. lince its inception in AprJl. 
1971 is as teDow.:-

1971-72 

1972-73 

(upto 28-2-73 

RI. 1538 lakbs 

RI. 981 lakhs 

Rs. 981 lakhB 

(b) Australia, BlIOIladesh, CeylCID. 
France GDB, HongkoOl, Indonesia, 
Ireland, Kenya, Lebanon, Nigeria, 
North Korea, Poland, SinlapQl'e. 
Sweden, Turkey, UK., USSR, USA. 
Yugoslavia and Zambia. 

(c) The number and f'"alue of llall-
WaiY WBiOOS JluWUed to the varioUi 
countries 110 far by the Projects and 
Equipment Corporation since its inCIP-
tion and by the state Tradinc CoqlO-
ration earlier are as fol1owl:-

Qty. 

SOO Wagon 

600 Hopper Cars 

4So Tank Wagons 

so Tank WI80DS 
120 Wagons 

14 Oil tank wagons 

104 Wl80ns 

loo.Petrol Wagons 

1000 WIIIQIII 

2 ~ 

Value Approx, 
inlscs 

Rs. 

ass' 10 
404'U 

3SS' IZ 

30'44 

S9'I6 

6'71 

'4'65 

. 186S'4O 

Yugoslavia respectively. 113 passen-
ler coa"· valual at RI. 8.8 ~ 
were supplied to .Taiw.an in 1971-7J. 
AlBQ coaches valued at RI. H.iD 
laId:aa "", .. e .. ~ ~ .Iran. 




